Backward Areas Development Board Bill, 2024 (Introduced)

SHRI NAVASKANI K. (RAMANATHAPURAM): Sir, I beg to move for leave to
introduce a Bill to provide for setting up of a Board for speedy development of
backward areas and for matters connected therewith or incidental thereto.
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SHRI NAVASKANI K.: Sir, I introduce the Bill.

15.42% hrs



